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NAME OF THE COMPANY: Sh. Sanjiv Bhavani & Ors. V/s. M/s. Infotechics India Pvt. Ltd.
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The case is at the stage of final arguments.

2. Though, the petitioners have been seeking several adjournments in the past,
today, the Ld. Counsel for the Respondents prays for an adjournment on the ground ‘
that the Senior Counsel is not available. At his request, the matter is adjourned to

24.10.2016.

< Last opportunity is being granted to the parties. ’ ‘_( .
(Ina Malhotra)

Member Judicial



